
RA'ASTHAN HIGH COURT, JODHPUR

CIRCULAR

No. : P.I./21l2020 Dated:- 22/0612020

Consequenr upon bifurcation of Jaipur Metropolitan Judgeship into
trvo new Judgeships namely, Jaipur Metropolitan-l ana jaipur
Metropolitan-ll, the existing Special courtslrribunals of erstwhile Jaipur
Metropolitan Judgeship are hereby assigned to new Judgeships for
administrative/statistical purposes as under:-

Name of Special courts/ Tribunals
under Jaipur Metrupolitan-l
Judgcship

Special courts/ Tribunals
Jaipur Metropolitan-II

c (Sali Niurrran cascs). Jaipur

tion of Corruption

Name of
under
Judgeship

Spl. Judge, C.B.l. Case No. l, Jaipur Spl. Judg

Spl. Judge, C.B.l. Case No.2, Jaipur I- Ito,io;-*;."
cases No.l, Jaipur

Spl, Judge, C.B.I. Case No. 3, Jaipur ge, Prevention of Com.rption Act
.2, Jaipur

Act I

lir
I 3

7

4 Spl. Judge. C.B.l. Case No.4, Jaipur Spl. Judge, Prevention of Coruption

J

.1

5

8

Spl. Jud
cases No

cases No.3, Jaipur

8

Spl. Judge, C.B.t. Case No. 5, Jaipur

Fanrily Court No.l, Jaipur

Family Court No.3, Jaipur

Spl.Judge (Communal Riots cases),
J a ipur

Spl. Judge, Essential Commodities Act
cases, Jaipur

f8i ri'ro"*ti,J*"'^than 
Special court Acl 

i

7 I Spl. Judge (Jaipur Bornb Blast Cases), Jaipur

Commercial Court No. l, Jaipur

9 Spl. Judge (N.D.P.S.Act cases), Jaipur 
19

Commercial Courl No.2, Jaipur

l0 Nyayadhikari, Gram Nyayalaya, Bassi,
Jaipur

t0 Commercial Court No.3, Jaipur

lt Juvenile Justice Board-[, Jaipur

il

ll

12 
] 
M.A.C.T. No.2, Jaipur

Rajasthan Non Govr. Edu. Institutional
Tribunal, Jaipur

Raj. State Transport Tribunal, Jaipur

File No. Gen.lll/0812019 l8t2

Commercial Court No.4, Jaipur

)2 M.A.C.T. No.l, Jaipur

l3 Labour Court No. I , Jaipur

14 Labour Coun No.2 illpur,J --.
,

Waqf Tribunal, Jaipur t5 Industrial Tribunal, Jaipur

l6 I Co-Operative Tribunal, Jaipur l6 , J.D.A. Tribunal, Jaipur

Likewise Farrilt, Court No.2, Jaipur and Juvenile Justice Board -ll.
Jaipur are assigned to Jaipur District Judgeship.

BY ORDER.

'a)-b.W
REGISTR,{R GENERAL

Dated- 2210612020
Copy forwarded to the following for information and necessary action:_

1. The Principal Secretary, Law & Legal Affairs Department, Jaipur.
2. All the District & Sessions Judges.
3. Concemed Special Courts.
4. Administrative Olficers Judicial of all the administrative sections of

Rajasthan High Cour1. Jodhpur / Bench Jaipur. 
.4 ^-..
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